
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Regktrar General at Srinagar) 

ORDER 

rso:/(//L Zo)/fk,  Dated:- //c/i, 

The following Judidal Officers and officials are hereby nominated to 

pi hcipat:e in Two Days Conriftation on the Implementation of POSCO Act, 

2012 in .JkK and Ladakh, scheduled to be held on 
2pfli  and 10' October, 

/022 at]&i< Judicial Academy, Srinagar, in collaboration with Departnient of 

ial \Wlfare. of both the UTs of J&K and Ladakh and UNTCEF. 

.1 Special Judges, POCSO Court of Kashmir Province to 
participate in the Consultation physicaHy at 3&K 
Judicial Academy, Srinagar. 

2. Special Judges, POCS() Court: of .Jammu Province and 
02 Special Judges, POCSO Courl:s of UT of Lndakh to 
participate in the Consultation virtually in all the 
sessions on the scheduled dates. 

3. Principal Magistrates of Kashmir Province to 
participate in the Consultation p'sically at .J&l'\ 
Judicial Academy, Sriragar. 

4. Principal Magistrates of lammu Province and 02 
Principal Magistrates of UT cf Ladakh to parUcipate in 
the Consultation virtually in all the sessions on the 
scheduled dates. 

r)  Secretaries District Legal Services Aiit:horities of 
Kashmir Province i.e. Srinagar, Ganderhal, Budgarn, 
Anantnag and Pulwama to participate in the 
Consultation physically at J&K Judicial Academy, 
Sri nag a r. 

6. Secretaries District Legal Services Authorities of 
Jammu Province i.e. Jammu, Samba, Udhampur, 
Ramban, Poonch and 01 Secretary of District Legal 
Services Authority, Leh to participate in the 
Consultation virtually in all t:he sessions on the 
scheduled dates. 

By Order 

tøv 
(Sanjeev Gupta) 

Regästratl General 

DateI:  

   

Copy to the;- 

11r. Secretary to the Hon'ble the Chief Justice, High Co.i't of K nd 

I d a 1< h 

) hccrpta,\' to thr F on 'bin Mr. Justice Tashi Pabstan , c;hairrn , i iv )r 

1.r;tic:e Committee High Court of ]&K and tadakh. 



i. ecretary to the Hon'bie, Mr. Justice Rajnesh Oswal,. Member, Juvenile 

Justice Committee High Court of J&K and Ladakh. 

'F ecretary to the Hon'ble Mr. Justice Mohammad Akram Clmwdhary, 

Mpmhc'r, luvenile Justice Committee High Court of J&K and Ladakh. 

 For information of their Lordships. 

5. Pegistrar \/iqilance, High Court of J&K and Ladakh, for information 

I )ircr or, JK Judicial Academy, Srinagar for informal on an I with the 

rc'( est to inform all the nominated Judicial Officers arid Officials, 

accordinqly. 

1. All Pr. District, and Sessions Judge, UT 0 J&K and UT of I. adakh, br 

information and necessary action. 

ft h esiding Officers, POScO Courts, Jammu/Srin;'gar. 

ft Pc'uistrar Judicial High Court of J&K and Ladakh, Jamniu/Srincjar 

ft [.A/CJ\.O, High Court Main Wing, Srinagar 

c-Court, High Court of J&K and Ladakh, for information and with 
the request to upload same on the official web-site of the High Court 

I. I lnrharge library, High Court of i&t< and Ladakh Jammu/Srinaçjar for 
Keeping the record of the same. 

4 ,' Jo 

Reqistrar Gdrerat 
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